on

Bu

to

EUSINESS ADVISORY COMMITIEE

£ S ——— ;- £
ty.saventh Beporh

=i
by

T S T S T
{Seeond Lok oalma)

b

N

The Business Advisory Comalttee held a sitting
Friday, the 18th Nove ber, 1%C.
The Commitbtee recommend the allocation of time

the following items of legislative businesgs as

shown against each item:-

| 93, poreey

(1} The Companies (Amendment) Bill, ®
1959, as reported by the Joirt

Commi ttee -

(ay Clause-by-clause consideration 18 hours

(b) Third BReading 2 hours
(2) The Forward Contracts (Regulation) 2 hours

Amendment Biill, 1960,

(For reference to Joint Commithee)

{3y The Preventivg Detention - 5 hours
(Continuance) Bill, 1960. (with dis-
B 5 cretion to

(consideration and passing) the Chair
to extend
the tims
by cne
hour, if
necessary)

(4 The Rallway Passenger Fares 2 hours
(Amendment) Bill, 1960

(Consideration and passing)

(5) The Industrial Employment 3 hours
(Standing Orders) Amendment :
Bill, 1960.

(Consideration and passing)

NEW DELHI, M, ANANTHASAYANAM AYYANGAR,

o NG PO e et R e e 2 S ST BT



